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for the members of the family of the
workers insured under the Employ-

(b) when such extension of medi-
cal benefits to the family members of
the insured workers will be made
effective in other States; and

(c) which States have not as yet
agreed to cooperate in extending
medical benefits to the families of the
insured workers?

The Depuly Minister of Labour
(Bhri Abld All): (a) (i) Andhra Pra-
desh: Hyderabad, Secunderabad, Vis-
akapatrvem, Chittivalaa, Nellimarla,
glmur:,“‘?ijmwudn. Mangalagiri and

(i) Assam: Gauhati, Tinsukhia,
Makum, Dhubri and Dibrugarh,

(iil) Bihar: Patna, Monghyr, Kati-
har and Samastipur.

(iv) Madhya Pradesh: Indore,
Jabalpur, Gwalior, Burhanpur, Ujjain
and Ratlam.

(v) Mysore: Bangalore.

(vi) Punjab: Ainbala, Amritsar
(Chhehrata and Verka), Batala, Bhi-
wani, Jagadhri, Abdullapur (Yamu-
nanagar), Jullundur and Ludhiana.

(vil) Rajasthan: Jaipur, Jodhpur,
Bikaner, Peali-Marwar, Bhilwara,
Beawar and Sawai-Madhopur.

{b) Most of the remaining areas are
likely to be covered during the cur-
rent year and the rest before the
close of the 2nd Plan period.

(c) All State Governments have
agreed in principle.

Steering Committee on Wages for
Industrial Workers

and Planning be pleased to state:
(a) how often and when the tri-
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4258, Shri Anthony Pillai: Will the
Minister of Labour and Employment
and Planning be pleased to state:

(s) whether it is a fact that the
Ministry of Labour and Employment

(b) it s0, the extent to which each
of the said Dock Labour Boards have
re-

the
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sald decision of the Ministry of Trmms-
port and Communications? N

The Deputy Minister of Kabvur
(gShri Abld All): (a) Yes, to the ex-
tent practicable as regards corres-
ponding categories of Dock Woarkers.
(b) The position is as under:—
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%Mm implemented by all
stice, the three Dock La-
bour Boards.

Government of India Press, New
Delhl

Pandit Thakur Das
4259 Bhargava:
Shri Naval Prabhakar:

Will the Minister of Works, Housing
and Bupply be pleased to state:

(a) whether it is a fact that in the

and third shifts are not rotated with
workers employed in day shifts;

(b) if so, the reason therefor;





